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rorision of Drinking Water to ' Proble 
Village~ 

154. SHRI CHIRANJI LAL SHAR-
MA: Will the Minister of WORKS AND 
HOU~ING be pleased to state: 

, . 
(a) step taken or proposed to be 

taken to provide drinking water to all in 
the 2.31 ,lakh idemtified problem village 
of the country during remaining period of 
Sixth Five Year Plan; 

(b) . whether any scheme for the same 
h OS been finalised; and . 

(q) if so, detail thereof? 

.. rilE MINISTER OF PARLIAMEN· 
TARY AFFAIRS, SPORTS AND WORKS 

ND HOUSING (SHRI BUT.(\. SINGH) : 
, ) to (c,). Supply pf drinking water to 
aJl probJem villag s has been included in 

~ew 20T Point Programm . '(be outlay 
for lhe programme in the ixth Plan 
ri~ b , s been teppe9 up con iderably 

'J.o ~. 2.007.11 crore. rCOmp~red to 
429 .. 27 crores in the 5th Plan 

(1974-79). Drinking water upply i a 
. te , ubj~t and cherne are formulated 

and implemented by th State Goyern-
nt . , e mCljor portion of tb fu d 

(ot ' tbi programme is also provided in the 
i tate sector. Cmtral a i tance under the 
Centrally Span red Accelerated Runt I 

- ~ater upply Programme is, howe~er , 
gl en to upplement the re oruce of the 

, tate Government nd Union Territory 
Administration in providing ate drink-
ing water to identified problem villages, 
The number of problem villages provided 
with drinking water facHitie increased 
from 25,978 during the year 1980-81 t 
29,837 during the year 1981·82, It is e'-
peeted that about 42,000 problem vi1lages 
would be covered during the year 1982-81 . 
At the conference held with tat Millis-
ters and official ' in New Delhi on 
19-1·83, it wa ' re olved that all Stat 

, ,,, (tov rnment and Union Territory Admi-
nistmtions may take urgent step to tep 
up the pace of impl mentation of the 
20-Point Programme to provide atleas 
on ource of afe drinking water to all 
the identified problem villa e during the 
'rem inim period of the Sixth Plan. 

, 
The 011t1ay under the Centrally Spon-

sored Accelerated .Rural Water Supply 
Programme is beil)g st ped up progre 
sive\y from Rs. 100 crores in 1980·81 to , . 
Rs. 110 cror~ in 1981-82 and Rs. 151.50 
crores in 1982-83. 

I 

Housing Shortage in the country 

155. SHRI CHIRANJI LAL SHAR-
MA: Will the Minister of WORKS A D 
HOUSING be pleased to tate : 

(a) whether any survey has been made 
regarding the housilng bortage in the 
country; 

(b) if so, the extent of hou.sing sItort-
ge and requirement of funds to meet th~ 

shortage; 

( c ) steps to be taken for arrangement 
of the funds; and 

d) whether there i , any pro~al to 
involve private sector in Housin Pro-
gmmme. 

THE MINISTER 0 PAR IAMEN-
TARY AFFAIRS, PORTS AND 
WORKS AND HOUSING (SHRI BU1'A 

!NGH) : (a) to ' (c) . ~ th ba j of 
1971 cen us and popUlation projection, 
for 1981 made by the Registrar G neral 
of India, the National Buil~ings Orgaru · 
'ation has e timated th houlSing hortage 
in the country at 21.3 mitlion dwelling 
unit a der: -

( j ) Rural area 

(ii) Urban areas 

16.5 million 

4.8 miIJion 

'Hou 'ing' i a taie ubject. Within the 
Plan allocation , . funds are provided to 
the tate Government in the bape of 
'block loans' and 'bloc grant '. The tate 
Government are free to earmork fund 
for different cherne according to their 
need and prioritie . Th Sixth Plan 
(1980-85) provide an outlay of R. 
1490.87 croTe for housing. UC/Gle 
loans which form part of pJan funds are 
also aYailable to the State Government 
for ocial housin cherne. In addition u. 
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tb.$, eo IJDQunt of Rs~ 150.00 croces is to 
be provided by the commercial banks for 
housing during 1983. The Housing and 
Urban Development Gorporation also en-
visages an investment of Rs. 600.00 crores 
for housing during the Sixth Plan period. 

(d) The important role of the private 
sector is recognised by the Government 
and mentioned in the Plan document. The 
Government also set up a Working Group 
on Private Housing which made certain 
recommendation~ relating to land legal , 
issues, fiscal and institutional measures to 
stimulate housing activity in the private 
sector. Action on these re~ommendatbns 
bas already been initiated. 

:Allocation and Supply of Foodgrains to 
Bihar and West Bengal 

156. SHRI A. K. ROY: \Vill the 
Minister of FOOD AND CIVIL SUP-
PUES pe pleased to lay a statement show-
ing: 

(a) the details of the demand made by 
the Governments of West Bengal and 
Bihar for the supply of food grains to 
fight drought in the last three months of 
1982; 

(b) actual supply of food grain to these 
two State In the same period; 

I I . 
(c) whether any excess grain w pi 0--

ided aboVe their I normal quota; 
I 

(d) if so, facts in detail'; and 
I 

(e) if not, the reasons thereof? 

TIlE MINISTER OF STATE OF THE. 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI BHAGWAT IHA 
AZAD): (a) and (b). A statement show-
ing the quantities of foodgrains demanded 
by the Governments of West Bengal and 
Bihar for public distribution system and 
actual allotments and offtake from the 
Central Pool from October, 1982 to Dec· 
ember, 1982 is attached. 

( c ) and (d) . In the context of the' 
drought situation in the Statelf:l of West 
Bengal and Bihar, the monthly alloca-
tions of wheat for public di!\tribution 
system were raised by 20,000 tonnes in 
case of Bihar, and 5,000 tonnes in case 
of West Bengal since November, 1982. 
Bach of these States was also permitted 
to purchase 15,000 tonnes of levy free-
rice from the open market in Punjab and 
Haryana. In addition, the GO'Vernments of 
West Bengal and Bihar were allotted 
>,850 tonnes and 4,460 tonnes of wheat 
respectively for the month of December, 
1982 under Employment Generatio 
Scheme for relief works. 

-

( e ) Does 110t arise. ~ : 

, 
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